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PREFACE

This publication contains a brief resume of work done by Ninth
Lok Sabha during the 1st Session i.e. from 18th to 30th December,

1989. ¢ i
NEwW DELHI; SUBHASH C. KASHYAP,
February, 1990 ‘ Secretary-General.

Magha, 1911 (Saka)



RESUME OF WORK DONE BY NINTH LOK SABHA DURING THE 1ST SESSION,
DECEMBER, 1989

1. DURATION OF SESSION
18th December, 1989,

Date of Commencement
. *30th December, 1989 (0.40 A.M.)

Date of adjournment sine die

Datc of prorogation 6th January, 1990.

Total number of days of Session . 13 days

No. of actual sittings . 9 days

Number of Hours of sittings 65 hours and 19 minutes.

*The sitting of the House commenced on 29-!2-19‘9 at 11 A.M. and continued upto
0.40 AgMy on 30-12-1969.
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SUMMARY

1. Bills introduced . . . . . .

2 Bills opposed at introduction stage .

3. Bills passed by Rajya Sabha and laid on the Table . . . .

4. Bills passcd by Rajya Sabha and retumed by Lck Sabhn wnh
amendments .

. Bills rcturncd by Rajya Sabha with amendments and laid on
the Table . . . . . . . .

6. Bills passed . .

7. Bills negatived

8. Bills withdrawn

9. Bills part-discussed

10. Motions for adjournment of debates on Bills adcpted
11. Bills referred to Selcct Ccmmittee

12. Bills referred to Joint Committee

13. Bills originating inand referred to Joint Ccmmitice ty a Satha
in respect of which motions for concurrence  were edcpued ty
Lok Sabha . . . . . . . . . .

14. Bills pcnding at the end of the First Session of Ninth 1ck
Sabha vide para No. 115 of Lok Sabhl Bulletm-Part ll dated

11 January, 1990 . . ‘e

Nil

Nil

Nil

Nil
Nil
Nil
Nil
Nil
Nil

Nil
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SUMMARY

1. Bills introduced . . . . . . . . . 14

2. Bills pending at the end of the session, wde para No 116 Bulletm—Pan
II, dated 1ith January, 1990 . . 14



3. DIVISIONS

No. of divisions held .
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MOTIONS UNDER: RULES 191 AND 342

1. No. of notices received
2. No. of motions admitted
3. No. of moticns discussed

4. Total time taken

SUMMARY

.

-7’6

5 hrs 20 mts.



6. OATH OR AFFIRMATION

Number of Members who  Language in which Date on
made and subscribed Oath/affirmation made which
the oatb/affirmation Oath/
tion ma:ie
/197 Hindi 1
, 98 English 1.
38 Bengali |
, 85 Tamil |
24 Sanskrit ‘
12 Oriya ‘
L 10 Marathi l 18-12-1989
v 9 Kannada !
;9 Urdu
<8 Telugu
/4 Pupjabi
-3 Kashmiri
. Gujarati .
1 Maithili
1 Sindhi J
/ a4 Hindi o
, 8 English
.3 Bengali
v 3 Marathi 8 19-12-1989
v3 Urdu
2 Kannada .
1 Malayalam g \,
v Sanskrit
v 1 Tamil J

Y

12



13

Number of Members Language in which Date on
who made and subscrib- Oath/affirmation made which
ed the oath/affirma- Oath/
tion affirmation
made
V4 Hindi
71 English )l’ < 20-12-1989
71 Kannada l . .
-1 Urdu J .
71 Sanskrit . . . 21-12-1989
4 Punjabl J
“1 English . . . . . 26-12-1989
*517

*It excludes Prof. N.G. Ranga, S;:eaker Pro-rem who took oath in English before
the President at Rashtrapati Bhawan on 18.12.1989.



7. OBITUARY REFERENCES

Time taken

Sl Name and particulars of membership Date of Date on which Remarks
No. death reference made
H. M.
1 Shri Subodh Sen, 7-10-1989
Member, Seventh Lok Sabha
2 Shri Shiva Chandra Jha 8-11-1989
Member, Fourth Lok Sabha
3 Shri Loknath Mishra, 18-11-1989 |
Member, Constituent Assembly | 20-12-1989 00 05
4 Shri Gokul Saikia, 23-11-1989
Member, Eighth Lok Sabha
5 Shri Chandra Pratap Narain Singh, 26-11-1989
Member, Eighth Lok Sabha
6 Shrimati Savitri Shya 28-11-1989 |
Member, Fourth & Flfth Lok Sabha ]
7 Shri K. Ramakrishna Reddy, 26-11-1989 29-12-1989 00 01

Member, Fifth Lok Sabha

141



8. PANEL OF CHAIRMEN

g}'b . Members nominated - - ' , nDo:;aﬁg;
#1 Shri Indrejit Gupta 7 e T e e -

*2  Shri Ebrahim Sulaiman Sait 18-12-1989
*3 Smt. Vijaya Raje Scindia J
1 Shri Vakkom Purushothaman?
Dr. Thambi Durai |

Shri Satya Pal Malik !} 20-12-1989
i

2 .
3 .
4 Shri Jaswant Singh .
5 Shri Nirmal Chatterjee .
6 .

B

Smt. Geeta Mukherjee

*Appointed by the President on 12-12-1989 under article 99 cf the Constifution before
whom members could make and subscribe oath or affirmation. Also nominatcd by the

Speaker.
15



9. PAPERS LAID ON THE TABLE

(A) By Government . . . . . . . . 583
(B) By Private Members . . . . . . . . . Nil

16



10. PRESIDENT’S ADDRESS

-~

Date of Dates of Members who moved No. of No. of Motionof Timetaken  President’s message
Addfess Discussion on and seconded Amendments] Amendments Thanks & reported on
= Motion of tabled carried adopted on
Thanks
H. M.
20-12-1989 27-12-1989  Shri Satyapal Malik 395 .. 28-12-1989 16 46 Published in Bulletin
: 28-12-1989  Shri Samarendra Kundu Part I t;lll 3-1-1990.
para 110,

Ll



11. QUESTIONS
(°) Starred Questions

(a) Number of Questions put down in Question Lists for Oral Answers

(b) Number of Questions orally answered . . .

!1i) Short Notice Questions
(a) Number of Questicns put down in Short Notice Questicn List

(b) Number of Short Noticc Questions orally answered

(11i) Unstarred Questions

(a) Numb:r of Questions put down in Questions Lists for written answers

(b) Number of Questions fer which Written Answers were laid incluvirg
these put down for Oral Answers but not reached for Oral answers

*102
22

Nil

“*404

478

*Includes 3 Starred Questions delctedftransferrcd frcm one Ministiy 1o ancthe.

s¢Includes 4 Unstarrcd Questions deleted/transfeircd ficm one Ministry to another.

18



=,
—

'S
-uaninsu0d  Alejuduweijled se
|19 se Ajquassy yloq wolj
uold3 siy uo udnbIsuo)

*£5udN11iSU0d dUO ueyl dlow

wolj Byqes 0T YWIN 03
uondR IRY} uo  udnbasuo)

syewy

6861-TI-11 JS-16pieH ysIpeld 1en * [episued IGS ¢
M 6861-71-8 (uedfeieye Teqig IRPYIYS BIPpUSYO LS ‘T
L6861-TI-S ¥eyoy euRAIEH c FTWIquUYs '
layeadg £q
paidasoe yoiym ‘ONl
woly e Adudamiisuo) yerg J3QWIN JO SUTEN ‘IS

SYFEWIN d0 NOLLVNOISTY °T!



20

-paidopy skemired 70 O  68-T1'BT

*. M  UOIDITUOY Ui SIdyjEW Arejy

-3y [B1aUD

PUIPIAID JO 8L Y1 M

-3suBurd [BIUID s14-D-514  Jduenld Aemyey

15uUB JIYI0 PUS SINTIA

O 01 BuIYELIdpuN ABMIBY 391 £q dlquAed K|uasasd

Qs SIDQUID 9 31BII0SSE O} ¥YQES eAfry 0) uoly

sapucuidg 981 ¢ [ LGS

.:E»a?:u
SINUIAMY

3131 0} INNURDOD) AIBUIWNIING I

ePUIMRNONY T

-33ukur] [BIIUID) ST4-D-SM INIE

MY Yim uoiiduuod ul SIdBW Kzgj[ou
[81903D o1 Suppeudpun Ssmirey IW

Apuasaid PUIPIAIP JO 3181 3G MIIAII 0} vyqes Y01

[ -owz] jo Fupsisuod dniwwo) Kieyuaureipyed ® Jo

¢ 13yl0 pue
&q diquded
wioJ) sidqu
uswutoddy |

W H
pauIIdUOod uoISSNIsIp
yuswpeddq pue utaow paaow ON
sydewdy JAnsaiy  wINeIdWi] o Neq oYM JIqUIAW JO JWEBN 13(Qng jalg s

-

SHONIMOSIY JUdUIUIIA0D ( 1

SNOILLN1OSTY {1




21

‘6861 ‘M (Wwm@puIWy) 3dodd 3@ Jo TONBMUIIIKIIY I Jo WOUELIIPISUOS 10j uOLOW 3\ MM BN pownrny,

‘INOH I ‘(6861
Joa®diq 0w J0 Z "'ON 32usuIpID) 686 [ ‘dsuruipro :ﬁuﬂs
TPl PUBAE]  p} 4 68-TI-9 ZOSUI@-PN pes.Joid  €ZIIPMY  3[d0dd 3 Jo UONIeRIISIIdIY A JO [eA i

‘W 'H
15 4
PpIUIIdU0D uoISsSNISIp fuonnins
jmaunredaq pu® Suisow pasow -uo) jouon
SPBWIY JAnsrany  wayey sy Joaeq OYM JIQUIdUI jo JWwBN -33§/d[o111Y PN

¥oLR089Y Lio)n)es (1)



22

*papnjouod

Jou  uoIssNIsIqQ Jdusnf pue me
*3sNOH My jo

IABI[AQ UMBIDYIIM skempiny

70 0 686I-TI-6T luRApY N “T1!HS
686[-T1-6T
€0 € 686ITI-TT  PIMuysyq Wwepag Lyg

W ‘H

Su0jl jlod ‘T

*3gnes proiq oyul
Saan| Keajies 38ne MOLIBU JO UOISIIATOD)

1

sylewdy judwpeddqg/A1isuIN

uoissnIsIp
pue 8ulow PaAows
uagel dwiy  Jo(s) Qg OyM JIQUIIW jO JWBN

ON

1I0iQNS PLd 1§

. . SEMIOSYY SNNTIR MEPES (7)



23

Sireyy swoy v ¥ 68-TI-67 Zoguig-pn-jreg ‘joig t6l

‘W H

‘Anunos ayy u uonwmiis [sununao)

uossnd
. pawduod UOISSNOSIp  -SIP 3y NIsiel oym Jmi
Sy wmueddq/Ansiupy wye) dwr g ..oo-uQ EopEuE._ooEuZ ..035

(€61 I1INW) NoISsNIsIa NOLLVINA LYOHS ‘vi



Discussions on matters of urgent public importance for short dura-
tion under Rule 193

SUMMARY
1. No. of Notices reccived 37
2. No. of discussions admitted . .2
3. No. of discussions held 1
4, Total tim: takzn 4 hrs. 45 minutes..



15. SPEAKER/CHAIRMAN

Announcements|Observations| References

Subjcct By whom

Date

Recogtition of Shri Rejiv Gandhi, the Lecder «f
Congress-I Party, as the Leader of the Oppositi. n
in Lok Sabha with effect from the 18th Decembxr,

1989 . . . Spcaker

20-12-1989

25



16. STATEMENTS

(1) Statements made/Laid by Ministers under Rule 273.

SI. Subject Name of Minister Date Time
WNo. taken
H M.
1. U.S. Intcrventicn in Panama . . Shri LK. Gujral 21-12-1€¢9 0 03

2. Government Business for the wcek Shri P. Upendra 22-12-1989 0 Ol
cl:gmgmencing the 26th Dccomber,
89.

3. Accident to Pawan Hens Deuphin Shri Arif Mckd- 26-12-1989 0 Ol
helicopter VT-ELO ncar Patna on  Khan,
15th Dcccmber, 1989,

-4, Perfcrmance cf Indian Aitlines . Shri Arif Mohd. 27-12-1989 0 05
Khan,
5. Developments in Romania . Shri LK. Gujral 28-12-1989 0 03
6. Rcinstatemert into scrvices of the Shri K'P. Unnikrish- 28-12-1589 0 05
employees who were dismissed by nen
D.T.C. duiing the March, 1988
strike.

7. Constituticn of an expert Ccmmittee Shii K.P. Urnikrich- 29-12-1¢€9 0 0S5
for a;ses:ment and evaluation of  nan.
the centre for Develcpment of
Telematics (C-DOT).

#8, Bofors issue . . Shii Viskwanath 29-12-1989 0 24
Pratap Singh.
9. Disappearance cf Shri Jagdev Shri Mufti Mchd. 20-12-1989 0 06
Singh Khudian M.P. Sayced.

* Also laid on the Table a copy of the follcwing dccuments in English versicn @ —

() Note dated 10th June, 1987, reccrded by the then Minister cf Statc in the Mini-

stry of Defence, Shri Arun Singh, alcrgwith the ncte datcd 15th Junc, 1587
recorded by the then Prime M nister.

(i) Notes dated 13th June, 1987 and 1Sth July, 1987 rccerdcd by the fcrmer Chicf
of Army Staff, General K. Sundarji.

(i) Opinion dated 4th July, 1987 given by the Attcrney General for India.

26



() Matiers imder Rule 377.

(a) Number of matters raised . . .

57

(b) Position regarding reccipt of replics frcm Ministers concerned as on 15-2-1990

Total Number

Number of

Percentage of

of matters replicssent to  replies sent
raised Members by to the Members
Ministers and by the Ministers
copies endorsed
to Lok Sabha
Secretariat
Rirst Session . 57 16 28

27



17. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS.

Business

BILLS

(1) Government Bills.

(b) Private Mcmbers’ Bills

BUDGET

General Budgct

DISCUSSIONS

Short Duration Discussicns (Rule 193).
MATTERS UNDER RULE 377

MOTIONS

Motion under rule 19]
OATH OR AFFIRMATION
PRESIDENT’S ADDRESS
QUESTIONS .
RESOLUTIONS

(n) Government Resolutions.

(b) Statutory Resolutions .

(©) Private Members’ Resolutions
STATEMENTS (Rule 372)

AR TR A S

OTHER MATTERS such as Papers laid cn the Table, Otitvery 6
Refcrerces, Questions of puvﬂcses, Points of Orders, Perscnal
Explanations etc.

Time  Percentage
taken toth:
total
time
taken
H M
*12 56 19-8
0 14 0-4
1 5§57 3-0
4 45 7-3
1 "23 2-1
5 20 8-2
6 10 9-4
16 46 257
5 02 7-7
'.\I
0 02
[ ]
3 05 4.7
0 53 1-3
4
46' 10-4
65 19 100-0

*Joint Discussion took place on a Statutory Resolution [vide Statcment No. 13 (ii),]

and  Motion
Statement No.

consideration of
2(i) Sl No. 1]
under Government Bills,

Government Bill [vide
Time taken on Joint Discussion has be¢cn shcwn



